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12-18 hrs.
ESTIMATES COMMITTEE
THIRTIETH REPORT

Shri Dasappa (Bangalore): I beg to
present the Thirtieth Report of the’
Estimates Committee on the Ministry
of Irrigation and Power (Power):

Central Water and Power Com-
mission (Power Wing).

Central Electricity Authority,

Central Electricity Board,

Central Board of Irrigation and
Power (Power)—Power Research
Institute.

1218} hrs,

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government business in
this House during the week commenc-
ing 25th March 1963, will consist ofi—

1, Consideration of any item of
business carried over from
today's Order Paper.

2. Discussion and Voting on the
Demands for Grants relating
to the Ministries of Health,
Irrigation and Power, Labour
and Employment, Home
Affairs, and Works, Housing
and Rehabilitation.

12°19 hra
DEMANDs FOR GRANTS*—contd.
Mmvistry oF EbpvucaTioN—contd.

Mr. Speaker; The House will now
proceed with further discussion and
voting on the Demands for Grants un-
der the control of the Ministry of Edu-
cation, together with further discus-
sion on cut motions moved.
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Shri Vishram Prasad may now con-
tinue his speech. He has already
taken 11 minutes. Ordinarily, only
10 minutes are allowed. He may
take two or three minutes more,

Shri Surendranath Dwivedy (Ken-
drapara): He is the only speaker
from our Group.

Mr. Speaker: Even then, he can
not take 15 minutes.

Shri Vishram Prasag (Lalganj): Pre-
vious speakers have been given 15
minutes.

Mr. Speaker; He should compare
the strength of his Group with other
Groups also.

Shri Hem Baroa (Gauhati): You
have been very considerate about that.

&t foym wa® @ W wEKy,
# Fa wrifefes A1 Exfaaa faem
FaXFIA @A | F AT AYF
gma Frgeed fafeedr 3w &
aRH FEm W 37 T
FTERAICE ™ F & feefr F
g fF gt Fifew 69w &
H Fwawdy fafaedr 3 &1 sraeqy
& wt arfed | W ogEE § fR
Al AR Fifasi ¥ oF  fafaed
I F1 Fowwd FW AT ifgd
fored f Nt @ &1 FvT FA ®
fad gn dTx w % |

giom, wegee ¥mET WK
AT FT2EH F HAIMI 9X qA FgAT
g dar fr gfre qafas afew
i w1 fooE @ a1 gaw €1
F fa@@ 71 o W ¢, v
g ot it o QO T gev g,
gahl Wregm § @A ge 7 i
fafreex & ™ e (& o9 aw

*Moved with the recommendation of the President,
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F fm o&a mrdo o GhHo ¥ fag
qAEER AR WME F &N I g,
T T i ded AR owgh § o
@ W wfs eT%  (Rewawe &
S FETE T &N AH | IR A
o ¥ 3 qw e s
am =ifg” @ifs ot ot s wwr
T E A W e g
R7,83000  ITRT  HEE W
fra@qT ST § @ go oage
g #w g

=t & at ® 7@ ag T ¢

e dfa @ & e 3 F A

gy F et fgdt 1 fawfao® <
WMT FAG FAAT AT FRAIL F
Faeq g 1| fodid F 3@y ¥ qar www@ g

f e O N F9 Faw T aE I

T g agagT Y fafaw d i ww W
gowew fedr &1 wfawar &=
9Ed € W Aw @@l Al &
AT T Sed g 1 & &
foa st g w7 g% @ew 9 W
T |

AT T § o Fger Az e
¥ fma fggem w1 F goo wafom
AN GG 15T 7§ & faww
#A WERT e feeelt & ated
&, @A YT, T% feedlr Y
mfmm‘lwqﬁr%aﬁ
# 7@ aga & taw fosht & fF agi
T M AT § qEEw § G wios
X g g 8 fufeY ¥
AN FT AT g R 1w swew
gur a1 IR Ffag awdr g g |
7g s @ e 9w & e o aga
¥ s FETH ga e Sn fafy
F gganiar ot g g wfed
W g g fFwmT 7 a&@ &
qafes & MA@ W9 @ Y
a1 IW W a1 gaew I A
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o fooet ¥ fad waw &% # gar
FI 1,

& @ % oA AgRd, WY F
oI Tafes THed SRS AT L8R
Y wedt wifee P #1 aws feamr
qEATE | Azw A IABTC QIS
Ft A Y= g iafee ffe @
g fr.9om sl & |
ag A faat mav § f dfaam & wqa
TR WIS TaT & @I T & T
W e W FAHY @A R TR
qOAT IAT AL H H AW & qOATS
f& g AR A€ F IwIT A
oW pegy WAz ww Y uuw
TETIAT F fAd WSy 97 1 &%
I | Femr Jife /-5
TET W TF AT Yoot TIT FT
s ¥ YAR { WA, R85y A
g 2ar Y fF Re-s-<t W IARA
Y mar | #fmt Awg A= A FA
TF W § 4 g AR AR
U [T TEAA G AAT | qF FT
gfes &1 #7 Fa AT FZ FT GIGT
g WX qar Ag R st @F 99
fraf dFr @t @ & ?

waard frgo & 77 7ol
T F gi7 & fa¥w &ear TEar
g1 87 feve-us 7 PIqgU & §3
ATy a1 Y & F A EEA A
A & AT 47 vas faq foaa e1a
& TiE 4T IFY foococo, &Y WiTH
g gT | WWRT AT A O @A
gd gur IEEr WA ¥R F @
wr§ IFfRT ®e 99 & qudfaed
F faq aiar) ¢ FTFaT F
WO uiEr oft §ERT ¥ A
o w wAe war ar fa fo
#t ¥ ¥ A T ovaE T )
fo TAqe o B 2@ ¥ ot @
T Tt N wwde FirRra oAy
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[ farsrer ez
TEF @I | w1 TR aiefhhe
At F92 § g A ) aw
T 94T ¥ edww T w@ifeee
gFEST FXE Gie g |

foeelt qafafreze & aX & &
TaaTT AEArg fF e wuAT wAwEY
%‘Qoo Wa‘a"a’oo 'Wlf ("Fﬁqﬂ'ﬁ
g §rE X o saiw fafred s
qi}qﬁ-%ﬁ QE_H.O%";ITE’T% HTHTL
faeat qefafresm F99 ¢30 § 300
TF AT TG WG FI T 4T )
qg AT g qeue F el e
qT te%e TF I T @ ¢z v
@ TAfEE OFEF T FEE F A
T Fga T AT fH Oy 17 T gEr
wrfgd, Ia&F FEAZ W7 o WRET
M @ far ag

TFgT TEATAER WX GaEr
¥ife A1 oF a@ & ATRT W FAAET
aEa g 5 oF AFs GF Arfamred
o dlo idT & ag, 1850 F faga
g1 | IR TAYIA HEE GRIOF
T | 9981 ®EE FIO F AT 9T
aF F F AT g A1 wEEy
G THQF QS FT T
qgd FZO F1 TANE W@ THSE
T @1 Sfew T sy g oW
T FA TNAT | TG AT AH
gl WisT oft e 97 e W
I F aEwg T RO AT X
(L of FI Joo AT HEA FT 9%
& @ & g & fagr wie @ oY
T F AT

weqw WERY @ AT 93
%, TF ¥4 W I ¥ Tg T A
X owa g 99 a5 5 IaT fag s
A difew  fafrees ea &1 q
faar #Y
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st foww s : e A
vafaw ugTereE wRET &) {WG.E §
T wE |

weW WEEY ¢ Og & qafaw
qhISEH &uer o fwe § g 7

ot feenw wewy ;o ot g, foR
qR1 Y 9T FT 9% gud ford fezdt
Wt fam ot & fF ww gw ag @y
¥ W SFF gEd aEeR 1% 9
#F1 T ¥4 300 IWT TXHT F g
¥ o F fAq v w9 a9 %<
for | g A wEd gesy &
“erew 9% f2a 1 g e ¥ il
®1 Lo%%1 9 WET I < | aww
s fFag svar w99 agw avar
M FE Gagw gax faars e
T g, ag easd F% fear
™

# oF T@ AT A w5 o0
aer g 1 fafmed o wwec X
t.35 ®@ A I3-3-43 WK
3-3-¥3 F q= Fmided wue
=t § foq fagrem o 9T 97 v
{2 QFI9T § W@ T.%s
aa # ¥ .03 W@ Td ¥ A
AT (€YY TF Aqig o\ 3w &
EHT | YT T 94T AT $3E QR
# W e TEee §
T AT WX TEART ¥ gWAH
WA A A G FE A A q
Fgar AT dlFA qEr Ag) T T
¥ 9 T3 AY NS g
e, Qo AW § fremmar) TWE
A oE SER! FA 7 GHH HT WS-
e wve F w7 § e famr
WY A T & #3000
W fafred ww  ffafede
fafreedt & oY fr | ov% A e
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fafmey, W% ooEww & @
LR,ede 1&g 1 T 33T A
feiw =g =k a4, 1w 14T AT
FuAT AT WAGR ¢ | Wa SEHI wig-
WY ARE &7 ST BT TR
{¥%oo0 WY 3 WT [EWE @ AW
W W@ WE TeqH. & @na F
fome gur 1 &7 491 & FuT wiied
foae & am agr g 77 @I 1
T 9T oG T 4T STEd |

mfgx A ¥ Faa F I AR
¥g FL AT G @ETH FEA N
g e ¥ Few ¥ Aafaw g@
¥ 3= FOT HIR 38 AE@ F A
@ wfufad 4§ s@fF o e &
qEE F WAL IA I g&AT qG X
33 FUF WX 3¢ W@ d WO
g # agm f 3w fowny
TN F g feEt ST wgm & fog
ufys & F39 @ wHE a@fw
gg 3w famm #Y aow WX wiuw
AN & 98 G% |

Shrimati Jyotsna Chanda (Cachar):
Mr, Speaker, Sir, at the outset I
should draw the attention of the
House to the fact that the time allot-
ted for this discussion is only four
hours. It seemg that the Business

Advisory Committee has felt that it

is not an important thing but I feel
that education is the basis of every-
thing, our character and what not.

Mr, Speaker: The Business Advi-
sory Committee allotted four hours
and the House finally approved of it
At that time she did not object.

Shrimati Jyotsna Chanda:
not present then.

I was

Mr. Speaker: That cannot be any
excuse,

Shrimati Jyotsna Chanda: Sir, I
should express my gratitude to the
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Government that they have taken up
the scheme for increasing the remu-
neration of the primary teachers by
50 per cent financia] assistance to
the State. I believe that all the
State Governments would implement
the scheme immediately in their own
State; so that the low paid teachers
will get some relief. While I am
nmentioning about the primary edu-
cation, I find that conventional type
of education is still going on side
by side with basic education, A re-
grettable thing at least in Assam, is
that the advocates of basic edu-
cation guch as Ministers and high
officials send their children to mis-
sionary schools at Shillong and
scmetimes we are questioned by the
ordinary people particularly in the
villages whether basic education is
meant for the poor alone. We have
no answer to them. I find from the
1962-63 report that school meals are
supplieq in Kerala and Madras and
65 lakhs of children are provided
with mid-day meals. This House is
fully aware that in the present eco-
nomic condition of our country,
most of the parents cannot provide
two square meals to their children.
It leads to malnutrition and also to
disease, It seems the Government
proposes to expand the school meal
srheme to hundred lakhs of children
by the third Five Year Plan, but I
fee! a big number of children will be
left out of the beneflt of the scheme,
it this scheme is introduced in this
matter.

Sir, we gather from the report
that in the secondary stage, more
stress has been given on the im-
provement of the quality of edu-
cation rather than on expansion. The
improvement of the quality of edu-
cation can only be made if suffi-
cient number of trained teachers are
available in the country. T may give
the instance of my State, Assam; the
required number of trained teach-
ers are not available for this pur-
pose. So, I request the Government
to establish a few more training col-
leges or institutions for this purpose.
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1 would like to draw the attention
of the House to the fact that in the
secondary stage of education, one
student will have to learn, apart
from other subjects, at least four
languages. Particularly in my State
ol Assam, a tribal boy or a non-
Ascamese boy will have to learn his
mother-tongue through which he is
educated in the primary stage, Hindi
as Rashtra Bhasha, English and the
regional language. 1 feel it is too
much for a boy of 12 to 14 years of
age. It hag also been decided in the
Zonal Council that university edu-
cation will be imparted in regional
lasiguages. If this practice is adopt-
ed, our boys and girls will be handi-
caoped. In a sense, it will be a
barrier to them if they want to be
-admitted in any other university.

Sir, it will not help integration;
hut T feel it will mean disintegration.
! find from the report that special
programmes for girls' education re-
ceived Centra]l assistance on a
cent per cent basig and these have
been included in the State sector of
the third Five Year Plan. Rs. 1 crore
has been set apart for this. I
believe due to the emergency, no
cut will be made to that allocation
of money.

1 find that the National Council
for Women's Education has set up a
curriculum committee, and the report
of that committee is awaited. T wish
they have given a great deal of
thought regarding women's educa-
tion, as I .feel it requires reorienta-
tion. T would urge upon the Gov-
rrnment to give more stress on
technical education in view of the
emergency. The required number of
technical persons are not available
in our country. At least in my State
of Assam, one polytechnic institute
which exists in mv distrirt, Cachar,
has to carry on without the required
number of teacher: for a long time.
The demand for one endineering col-
lepe and one medical college to be
established in our region, that is,
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Cachar, has been presseq on the
Assam Government for the last few
years. I fee] that they will cater to
the needs of Mizo Hills, Manipur,
Tripura, North Cachar Hills and
Cachar. I request the Central Edu-
cation Ministry to consider the legi-
timate demands of that region and
establish one regional engineering
college and one medical college in
that area.

So many programmes have been
launched in regargd to social edu-
cation by the Education Ministry
which is more welcome at this criti-
cal hour. It may not be out of place
to mention here that the Socia]l] Wel-
fare Board, particularly in my State
of Assam, is to be congratulated on
the work that they have done since
the Chinese aggression. The Govern-
ment has given much thought to
physical education. It is now com-
pulsory in all schools, The National
Discipline Scheme centre at Sariska,
Alwar, is doing something remark-
able. 1 feel that only such kind of
things can bring emotional inte-
gration and such kind of training
centres should be opened in all
States.

For the propagation and develop-
ment of Hindi and Sanskrit schemes
have been initiated by Government
and we welcome it. Unless more
provagation and development are
made, we cannot expect Hindi to be
able to take the place of English in
the near future.

It may not be out of place to men-
tion that Adhyaksyas and Adhya-
pakas, that is Principal and Lectur-
ers, of Sanskrit schools in Assam are
low paid. Even the students passing
from those schools get more Ppay
when they join the higher secondary
schools as teachers. We expect that
such kind of anomaly should be
removed in no time,

Financial assistance is given to
the displaceq students from Pakistan.
But to my information, I find that
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the Assam Government has stopped
this assistance to displaced students
since  the Rehabilitation  Ministry
does not exist in Assam.

Sir, 1 would not take any more
time and conclude here.

Shri Mohsin (Dharwar  South):
Sir, I rise to support the demands of
the Ministry of Education. Education
plays a very important role in the
progress of the country. It is here
that we train the younger people who
are to be future citizens and who
would be the future parliamentarians
and rulers, So, it is necessary that
we give more attention to the child-
ren who are in the field of education.

The Mudaliar Commission which
surveyed secondary education has
defined the task of education in these
terms:

“Training of character, im-
provement of practical and emo-
tional efficiency and the develop-
ment of literary, cultural and
artistic interests, which are
necessary for the full develop-
ment of the human personality.”

This can be said as well regarding
education in general and not only of
secondary education, We have to
see whether the education that is
being given today really helps us to
train the character and to improve
the practical and wocational efficiency
and the development of literary, cul-
tural and artistic interests which are
necessary for the devel-pment of the
human personality. We are to think
in this perspective.

It is true that there is much pro-
gress in the educational field in the
sense that there are more literate
persons today than before. Yesterday
one hon. Member pointed out that in
spite of such progress which is men-
tioned in the report, there are more
illiterate persons. It may be so in
number as the total population has
increased; but the percentage of lite-
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racy has certainly gone high. If you
look into the statistics before us to-
day, according to the 1861 census
definitely the percentage of literacy
in India is more than what is was
before. In the primary education
stage, we have actually crossed the
target. In the middle school educa-
tion, we are crossing the third Plan
target, if we look to the figures of
1961-62 and 1962-63. In the later
stages of high school and university
education also, we are sure that we
are crossing the target, But with all
this, can we say that there is suffi-
cient progress achieved in the quality
in the primary, secondary and univer-
sity stage? What is the condition of
the schools in general as you find to-
day? There are these primary
schools full of boys and girls, but no
amenities are provided in most of
the schools. They do not have the
necessary equipment. They do not
have sufficient teachers, They do
not have the buildings. Leave alone
the buildings; let them be taught in
the open air. But they do not even
have the maps and charts and even
the books. They are simply clubbed
in a certain place and they are not
given the education which ought to
be given to them.
[ ]

Sir, we are proud that we are giv-
ing education to a large section of the
student population in the country.
But we are not educating them in
the way it ought to have been done.
It has been a farce, so to say. It is
true that many schools have sprung
up. But the quality of education has
definitely gone down. This is evident
from the fact that there are reports
showing that the graduates who ap-
pear before the Public Service Com-
missions in the various States and the
Union Public Service Commission are
below standard. Lately I heard that
even the health conditions of the
students who appeared before the
authorities recruiting personnel to
the defence services under the emer-
gency commission scheme and other
categories have been found to be
very bad, It was reported that their
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academic standard has also definitely
gone down. You will have to think
of some improvement at this stage.

It is said that there are many pro-
gressive achievements made in  the
educational field, One such thing is
the mid-day meals that are being pro-
vided in the schools, In the year
1960-61 40 lakh students were provid-
ed with this meal, at present 65 lakh
students are being provided and by
the end of the Third Five Year Plan
it is stated that 100 lakh students
will be covered. To find out whether
this programme has actually been
successful you have to go to the
remotest villages. The funds are not
being utilised properly. The mid-day
meals which are purported to be
given, they are not actually given
because the voluntary contributions
are not forthcoming and the contri-
butions by the States are also not
provided, The Centre is giving only
one-third of the expenditure. What
ubout the balance two-thirds? The
result is, the amount sanctioned by
the Centre now is utilised for some
other purposes and the children are
left without nutritious food.

[]
The third thing is about school
text-books. We see that many stu-
dents who attend schools do not have

the requisite text-books. Of course,
primary education is free, But free
education does not mean that they

have got text-books also. India is a
very poor country. There are people
who cannot afford to send their
children to schools, leave alone pur-
chasing text-books for them. There-
fore, some arrangement will have to
be made for free distribution of text-
books at least in the primary stage.

While I am on this question of
text-books, I would like to say that
there should be some change in the
syllabus and also in the selection of
subjects. In the present history
books we find many things which are
deterimental to the integrity of the
nation and which disturb the young
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mind. Our Indian history in the past
is not so good. It is full of communal
hatred and fights between rulers
belonging to different communities. I
am quite sure when these text-books
are read by young children they will
definitely prejudice the young minds,
develop a certain opinion in them
about our past history and also
develop a sort of hatred between
different communities or regions.
Such portions of the history will
have to be discarded. Let us write
the history of the recent years, of
great men who have worked for
communal harmony and maintain
the integration of India. Let those
persons who want to specialise in
the subject History at university stage
read the history of India as a whole.
But it is not necessary to bring such
text-books on history in the element-
ary stage or even the high school
stage.

I have to say a few words regard-
ing girls’ education. There has not
been any appreciable progress in
this direction, In the primary stage
you find 60.6 per cent of the girls in
the country attending schools, but
in the middle group it is only 16.5 per
cent and in the secondary stage it is
6.9 per cent. That shows that girls,
when they reach the age of 11 years,
have no tendency to go to schools. It
may be due to various reasons. One
important factor is that the system
of education which Is given to the
girls is not proper. We are treating
the boys and girls alike and giving
them the same kind of education
With all respect to the lady Members
here, I would say that the place of
a lady or a girl is the home. We
gshould remember that the object of
giving her education is to make her
a good housewife, a good mother
who will not neglect her child. Of
course, I do not mean that they
should not become legislators or that
sort of thing. But, I am sure the lady
Members here will agree with me
when I say that they ought not to
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neglect their homes. Many a time ot sy E‘Wﬂ' m ¥T @ of

we find children become wayward P
because the mothers did not give them fF o8 fod o aw fer GHHTE I

much care. Whether the mothers go ® Fgar mgeﬁﬁ fF goa faq oW

into the social field or the political : AT afew &
field, it will be admitted by all that a WH—@ fear a_\_ qar
they should not neglect their homes 9 foar SraT § | wIEAE A 4T
and the education that has to be o are, WY W= g8, &Y
given to the girls and women should N

be to see that they become good gFqaY g9 & IR A qar Sum
mothers and good housewives. 2 ¢ ofew N FEER Eﬁg Eil

TAEd AE F@E, AR 9F W
Then I will say a few words about ﬁgl 3 firf f ;ﬁﬁ'a N

university education. The formation

of linguistic States has created cer- CLIEG] F!E-T FI !ﬁﬁﬁg, I9 ¥ q9ar
tain difficulties for the linguistic wfaF T 1 R awe ¥ N 3w F fag
minorities, We are thinking of " -

changing the medium of instruction BET 9, T FL qr&z. AU
in the universities to the regional T FX femrmar g 0§ WAt g
languages. But what about the fF QQTT{ ma R T el
linguistic minorities who are seen in A 2 s )

almost every State? While I do not EEAF P I QAR

want to enter into any controversy e a7 TFTEET FH §F fog &

as to whether it should be Hindi or a AT i ’,"I
English, 1 do feel that there should al %I T

be some universities in every States ¥ FoEl #) T WE WKW A A

which will cater to the needs of the HqY W FI g o FA THRE

linguistic minorities, a7e o 3’ f5 3 & da w9
1t is a good thing that loan scholar- T

ship scheme has been started this e ﬁ I

year. Many students would be tak- .

ing advantage of it Still, there wft WAt wEeEt d Fgr e
might be many students who may 9@ o1 Fdt #7 &
not get it becapse the funds are limit- ot ferg e E',':E %;._
ed. I would say that we should (’:F‘Iﬂ ?‘W@ 3 Rl
create a situation where no student . fefafte adf g, =9 & «mam @

shall be denied education merely NTEAT ‘ =3
because of financial difficulties, Every w hi aﬂi T@'E 7 W “il'ﬁ‘f'
student, however poor he might be, T & AfFT F @ gwad g e

should be afforded university educa-' o FEATAT Y1 97 & K
tion in whatever field he might like :
E Fg AEIGIATATE | TH Y gAbAA

to choose. Let there be a system to

provide free education for the poor fafrdt #1 a9 G frem & WK

children who secure at least high e 71 747 fas gdr fq‘fﬂf"
second class or first class marks in - ¥ dadrE

the matriculation examination, & Ty, W A R &

uyAe At e o e

Mr. Speakel". qu let us heg_r some T TR 9T 99 2 w39

mother. Shrimati Laxmi Bai. e
oY @F faar STaT 91, IR TH FC
st weRad (faFToEre ) farmr 21 &= & q9C ogEEA

T WgrEd, oaaaw fafaex faftet o =t & AR uERe
Fea ¥ & wegr #W fFar g, IS fafrey &7 AW Tod  UIEAT 9
faq ¥ SR qurd 2T AR g o FHAEIE | qF QA& fF o wifaw
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[t wesdt arf)

T we fEr et A @
@ & st wft aw Qo Ad
fer mr 21 foge aw dmAe
Frefas wX oqpeT = fawa am
T fafieex w@E F 99 T §
AT I99 gMAT A AT fF A mE
FUZ A F 77 @1 1418 399
qFT FC T FUT F faar @@ )
IR TAT F AT A9 AT 47 )
fagw & @ 3wl &1 fewigw
9 Fgg & WA a1 e 9|
T gu fafeer agg & A
g@h are ¥ arar fwarqr ACFE 91
f& TERT A=C TG | AfET off TF
g T fFmmmr ) "3 WA A
q 2fgd fF Ly FAT AT @
FT §E IW FAT F famr mm g,
qrY quTg FT@ w9 F7 faar m@w g
¥ oq # qavag feemm 9@ g
fFxg faai & gy fafrex wge
I §IAT TqEE g HETL g |
AfFr N Py "zg & A@ T
o ¥ e A @ FToam
T A g AR FF AT 2IW
AT fAg #15 = AwEr § a1 g
9T 39 #T arig A A E 1 A A
g F f99 9O aFT q FH FAT
arfer | gfrafady area wfraT #1
oy FOE &9 A 8 AfFT TG 9
T o T F are &g foem
Ty AT F e ¥ T aAbea &
fad sET 8, WA TeH QAHAA SqIaT
7 @ i I & oA E
fax =rer @3 & AT AR e

@ el |

F oY FEeTAT ATedt g 6 g
fod e uaFEmA feadr TamEe
FAX WERI AT WIAT AT Foaga
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JrET AHAT & | FATU AT Tgi AL
ooy & AT, qvi F faeAl
Feaz T E, ArAl wIA FAE
T gg T SEE @ 99TE A
FW T F A AIA AT ATH
IAT ST @ 1 FA qgS o FATT g
argr, afs mwemd waEw, =g AN
a7 aq W1 T3, ATAT THA A )
# WIOST q@erar Jrgdr g fE v
|l ¥ Ffaw FTF, A TR
AR ar$ 9 9 gAX ®Id W
fF qffeam o g & ST g
YT g T, A F AW FTFEE
FETE, T FET A g qaT

tﬂ'{?r 1o gf-

faar Foft 4 | wdt g AR SR
&mxfrﬁiﬁ-rqwmmv:&
T9 @, o Atdr o w
a3 wfeer T F {T H ag W

155
.ﬂ.ll

5

“The light has gone from our
lives, There is darkness every-
where.”

qft s 23 arer S SR A § Sy
QAT FAT areT AifET FH ¢ 7 Iy
W g faarmar w7t § ) gt o
1 AHY A7 F @ 91 fF wTEE
FT QT FIV, FIL IS HT AGAT | FHY
SFRF T @A & T8 o o s
g | I% A Wied FT G 0
FqT,  FTOHY, THEEW, T
WTEd §9 §G 97 FQ 4 | FT07 I
® i v o =1 ®1 g7 wfE & iy )
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FC Tadt Y T7 fgwl & | w9 A
gfafedt ar #ewr @e  afsq a1
# TEA aret Ard Y A g 1§ av
# a1 f ggr 9¢ grewe &fwaa
g1, 3% I9Y qgF & M 7 awET ]
ff afew ag Faq wwdifa & €
T=I1 H HTAEA A B AGT HIEAT
I 47 | IR T g T A,
g fafage 1% wfasg 93a 4 | 99 a9F
#1 A Tl AT Tl #§ 959 @
ST A FfF I FT qF G FoA
gar a1 Y fF a4 T FAAAT 91,
IARY AT GATY Y AT A
oA IR ST AF | Wi #F g
ff @S F FeHi ¥ qH A H M
e 1 TEET FToT 37 § R AT
F oAl # Fegr AT T31, T
F weet gfasa 1 #1E w9 W &
TS &t T Farear a==1 #1 Afee® a=w
WY &, I W F gfewa w1 9w
TE & | IR = A e A
AT TR, A A AR H, T H AR
T ERa # | gEfad s ww sfefafer
SqTeT Y @Y 1 Tafed W SEEEy
F) T AT AECT § | T (A7 T
# CAFTA & FAC SGET e 7w
AT =A1fET |

wers "R : AT qET 7 a8y
N fowraa #Ydr il | TgaRFERE
fF W o ¥ o am § R
T IgEaa e

st wediad : F d G2
@ g fr aro Al F1 g A
¥ f T FTHr GaT @ [ 1 FAF Qoo
a1 FY FaT WE | A ;T F FEAT
et §

‘A ATET A T A% &=
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g IT Sl FY QT Yt €, W g
§, 9! e fcam T & a2
& N & 1 et 97 TE TEY g gt 9%
TG T8 ErT | F Ay T et g
fF afs oY #Y T e fean s &t
s ufefad ¥ freft & 7w a3 £
" qg feeqees Ty § weFHl
¥ ¥ FT 8, 9 @ud 9T F19 Fr
& TF T /T wE AT T A G,
Qg6 2@ & | T Y WY gee #§
T FFT A AT #) o #y
TTET A8 2 |

a9 e AT a4l Y g9 IaH
e & o ez FUT To TR T
g, AfF7 q23 27 9T 390 FUT To
WG | IEF N T o ¥ fad
aga F7  woAT WET T g afew
SO A 99 fog AT =1fEd 9T )
I "IT ¥ SgIEr AR g §, W
9T qEt A AT FTHT gNT §
afe Fgi o I OF fagrd av 914rE
Y feeam 7Y feay omar | s qfewa
¥ car fo gTde fear sar & 1 &Y
Tog ¥ oTw a=d1 FT W wstrar #
et &) W E | 97 97 g8 A g et
gd TE T | H G & fad-
faor § dzadAT wigs @ AGodr &
A% fad smud 24 703 To AT
afew 3R & quemmrEd @ @
@R

gk wEAe fafaeer At &
Tl @3 g4 § | & 999 FgAm At g
fF AT T ORI & a9 9T 32
FUTEo THAT TATAT | IFH oF T
§ FUT £ AT To &I FAT FT &

T g

o WEEW : OTTHET a6 N
9T &Y

for Grants 563 &
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iR et : F BrgAE fafreet
¥ wgAT ITEdY § f6 wmawr o) off 4
N FAT TN A AT AR AT A Y
FHT FH O FLA | w9 asfafagaw
F&d ¥ § QU FA AET AT 9§,
e A & Ted qARaT A § A8 o
s =Tl o

TE A’ 7 depa AT gl &
FHEATTHT & AT § FEAT AEA § | WY
ITF! AT A1 F AT 3 A= e
T | TITIF F 9z A ITHY groAq @ T
o & afF  IaF arg ot g FEF &
ITH A FE g A3 faar 9w o
o g%T 937 A faardt gy Sy
& fr oy Farg ag ¥ w0 | qAfAG
AT HeFd ¥ gAY @A & | A FaM
wrgdl § fF 97 a% IR A dEEq
foise adf 33, g% TUET T
Ag 2, I AW qF FF A AT
S

WS R HTTHT A6 T
 IF R TT AT @ FAG |

siraEr FFeeT) ¢ AY a9 § Ay
Gar w9 FCE AL, g DA AT AT
ot faag oy & forT o< wia® Wi 7
HITWFAT TG 8, IA% {94 AT AT
gwg I &, i qi 9F X § AfET
gFaT & far s o7 ¥ & A90F
WY JAR! AZA T2 AZ AHAT |

AT F AFARFNIAATRE
F oaga w53 w7 @ E AR A
T " # xh fAT aard A
grafFr 97 & q@r farzd A
oI &9 teRo-%t # fratiw
ors ¥ zwoamma A frmef A3 R
o Ifarrdrg g, ag =i T8
AR T A TTH AT qIAG
Fr =fed

MARCH 28, 1963

for Grants 5640

T g WU ST A9wa §
3 fF g0 @fccasa & qodea § 157
Y 3% #< faar /15 1 AX ww F
e F13@ faar g1 g Al #
wHY FT & mifgne e F ga &
fad Fa1 far g wifs @@ w2 &
FgEFATA WA TR WE
foq fas w000 §o W@ @& 1 W
& gy wE ad fird & S i A @
Arad § | F A AT { qIA (e @ r
R T yaT gy av aF W
# areft @ § | 97 TRy #Y 39
g # 39 fegam & faq son &
sarg g g | witegw fafaes
9T HI FTH gAT AmEd 1 A W
faemt & 99 & fag a8 == @nf
Y T TG T AT HX A FLEATLH |
oF  AEREA wiREA AT ¥ 9Tav 91
9 g9 7 @Iz 4r 1 I9 F faars
AR F & o a3-a8 3@ A G |
qgr ot g7 @ Y 1A =fed o

Tgh & fag fAs 3 e w9 w
a9 Tifgd |

o WEII® ¢ @4l & gg ar
fermrat 7€Y T § fF 3 wdY Y+ 7@
g &L A a0

Shri Barrow (Nominated—Anglo-
Indians): Mr, Speaker, Sir, I would
consider myself unchivalrous if 1 did
not underline what the two hon. lady
Members have stated—the complete
inadequacy of the time to discuss the
Education budget and also the inade-
quacy of the funds. May I put it
in another way: We are asked to pass
the budget in a desultory debate of
four hours,—a budget of 20 crores of
rupees, that is, about Rs. 5 crores an
hour, Rs. 8 lakhs a minute or over
Rs. 12.000 a second. I would respect-
fully ask you, Sir, to have this position
examined; this is a heavy responsibi-
lity which devolves on the House.
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There must be some procedure or con-
vention whereby the House breaks up
into Cominittees and goes into and
examines in detail the estimates and
the expenditure of different Minis-
tries.

Mr. Speaker; There can be only
one remedy. 1f the House decides not
to examing all the Ministries every
Year and takes up a few Ministries
every time, then they can have as
much time as they like. They might
spend 20 hours on one Llinistry, but
they might take only six Ministries or
seven Ministries in one year. In that
case, we can spend that much time,
That is the only remedy. But if the
House wants that all the Ministries
should be taken up each year, should
be brought under thig investigation,
then we have to be content with that.

Shri Barrow: Sir, the House of
Cemmons does break up into Com-
mittees and I would respectfully sug-
g5t that something similar should be
doneg here. As I said, passing grants
at over Rs. 12,000 a second is a great
responsibility. T do not want to lose
much of my time on this Sir, 1 shall
deal with some educational problems

highlighted by the National Emer-
gency.
12 hrs. E

I believe even if I am guilty of
uttering a platitude, that education

has a vital role “to play in this
natinnal Emergency. 1 propose to
show later on, how because of educa-
tional chaos, our war effort is suffer-
ing, I believe, that some immediate
action is necessary to bring about a
certain amount of educational cosmos
in the existing educational confusion.

My hon. friend Shri H. N, Muker-
jee—I am sorry, he is not here—
has pleaded that the Central Minis-
try should not encroach or impinge
upon the autonomy of the States in
the matter of education. 1 believe
that the Minister or his Ministry
have ignored a significant and impor-
tant recommendation of the Emn-

3160(ai) LSD—2.
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tional Integration Committee—the
Emotional Integration Committee

made its recommendation just before
the base and Treacherous Chinese
attack upon India. I believe that
now, as never before, is therc neced
not only for a national policy in
edudation, but for implementation of
that national policy. Sir, this is
what the Emotional Integration Com-
mittee has said 'in Chapter IV para
N

“However, we are not unaware
of the unwillingness on the part
of the States to agree to such
Central co-ordination in educa=
tional matters. This was made
abundantly clear to us on a num-
ber of occasions by the States’
representatives at several meet-
ings and conferences. But  we
are convinced that effective co-
ordination between the Centre
and the Stales is absolutely neces-
sary in the present circumstan-
ces—(These were peace-time
circumstances, if I many add)—
to evolve an effective national
policy in education, the imple=-
mentation of which will help to
bring the States and Union Terri-
tories closer together. To evolve
such a policy, we strongly recom-
mend that, in any matter of
educational policy of an all-India
character, the Centre on its own
motion, or at the instance of
the States or statutory bodies like
the University Grants Commis-
sion, ghould confer with the State
Governments and other intcrested
partirs and arrive at a decision in
consultation with them. Such a
policy arrived at by a majority
decision shal] then become an all-
India policy and al] States shall
necessarily follow it. We | also
recommend that the Union Educa-
tion Ministry should set up suitable
machinery at the Centre to watch
the progress in the implementation
of such policies and should sug-
gest in  consultation with the
State Governments concerned any
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other measurcs needed to imple-
ment such a policy. We further
recommend that all necessary
constitutional changes should be
made in order to implement this
suggestion "

The recommendation does not ask
that education should come into the
Union List; the recommendation does
not ask that education should be
brought into the Concurrent List; it
merely asks that where a decision on
a matter of all-India importance is
taken by a majority, it should become
obligatory on the part of the States
to follow that decision. This recom-
mendation which I consider very
vital, with the rest of the report is
being placed before the Central
Advisory Board. I would humbly sug-
gest that the Central Boarqg is not the
proper authority to take a decision on
this matter. Whether politicians who
persuade themselves that they are
educationists, or educationists who
enter policies, all of them, have the
human frailty of succumbing to lust
for power. I do not think that the
Central Advisory Board which is most
concerned will be able to take an
objective decision,

Shri Surendranath Dwivedy: Does
my hon. friend mean to say that they
are more concerned with politics?

Shri Barrow: They are concerned
with keeping power in their hands, and
I say that anyone who enters politics
whether he is an educationist or not
succumbg to this lust for power; that
is what I am trying to point out. Such
a decision should be taken first by the
Union Cabinet, and after that, it should
be put to the National Integration
Conference where the Chief Minis-
ters are present, and then this recom-
mendation should be implemented. I
believe, that tha Education Minister
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should give the highest priority to
this recommendation. It has affected
our war effort. I will, Sir, give
instances of this. In our educational
mosaic, the greatest medley of pieces
is found in secondary education. We
have in some States a ten year pattern;
in some a eleven-year pattern; in some
States we have a twelve-year pat-
tern; in some States we have a eleven-
year high schoo] pattern. What is the
effect on the war effort.

It you see the qualifications for the
recruitment of airmen, you will find
that an airman can be recruited if
he has a matriculation or equivalent
certificate. Therefore, a boy who
has studied in an area where there
is the higher secondary of the eleven-
year pattern or in the type of school
with which I am connected, cannot
be recruited as an airman because
he has not got a tenth standard
certificate from an external body.
The position is even worse where
Emergency Commissions for the
Army are concerned, For some
reason—] do not know why the
Defence Ministry has fixed the
qualification as the Intermediate. In
some States, there is no Inter-
mediate, and I say this—I am sorry
my hon. friend Shri H. N. Mukerjee
is not here . .

Mr. Speaker: He has come now.

Shri Barrow: | am glad he has
come.

I say this that the boys coming
from residential schools, whether
they are Anglo-Indian schools or
Public schools, who have not taken
the intermediate ' examination but
who have done the eleven-year
course are fine material for the Armed
Services; they form the finest mater-
ial especially for the officer cadres of
the Armed Servicea
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My hon. friend Shri H. N. Mukerjee
says that those schools teach them
good table manners. I say that even
if they only teach good table man-
ners, 1 think they would have achiev-
ed something; not only because table
manners are at a discount in the
Country, but because goodness in any
form is a virtue; in any form, good-
ness is a virtue, even in table man-
ners.

Shri Surendranath Dwivedy: He Is
a product of those table manners.

"Shri H. N. Mukerjee
Central): No, I am not.

(Calcutta

Shrl Barrow: Let my hon. friend
Shri H. N. Mukerjee peruse the Roll
of Honour of those who died in the
battle-fields against the Chinese
Aggressor; let him persue the list
of not only of men but women who
have come out of the so-called Con-
vents,—let him look up the lists of
the officers who are serving at pre-
sent and fighting in the most hazard-
ous conditions, and he will realise
that there are hundreds of these men
and women from these residential
schools. I am not concerned with
what schools people come from, as
long as they know how to serve
their Country in the hour of danger,
I am certain, if Shri H. N. Mukerjee
has not got the grace to honour them,
the Nation will,

So, 1 would ask -the Minister to
please have these two smaller ques-
tions examined. Why is the Defence
Ministry insisting on these qualifica-
tions? If candidates coming from
schools where there is no tenth stand-
dard external examination then the
certificate of the headmaster shouid
be acccpted. Where the Emergeney
Commissions for the Army are con-
cerned, let them bring the qualifica-
tion down to the higher secondary or
the school certificate with which I am
connected. The larger problem of
implementing this recommendation of
the Emotional Integration Committee
is one of the things to which I think
the Minister ghould address himselt,
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and addresy himself without any fur-
ther delay.

Coming to other matters connected
with the national emergency, I must
congratulate the Ministry on the
number of useful booklets that they
have brought out which have been
distributed to schools in the TUnion
Territories. 1 belive also that these
books have been sent to State Govern-
ments. 1 am connected with 300
schools and I have receive commenda-
tion and praise from these schools for
these booklets. These booklets will
help the children to realise their res-
ponsibility in this emergency. Not
only that, they will also revitalise the
ordinary class-room techniques and
procedures.

In this connection, I would like to
refer to the National Discipline
Scheme, Here I am sory I have to
strike a discordant note. All other
Members, including Prof. Hiren
Mukerjee—for whom I have wury
great respect and sincere affection—
have praised the National Discip-
line Scheme. I am not against the
Scheme. In itself, it has some very
good points, but I am glad that it
has been integrated with the Physical
Education Scheme. 1 believe that
physical education is absolutely
essential for character-building, self-
reliance ang physical fitness, I have
no doubt that modern physical educa-
tion schemeg are an absolute essen-
tia,—You can add a few features of
the Nationa] Discipline Scheme, but
the Nationa] Discipline Scheme by
itself cannot replace good physical
education schemes. I have been an
educationist for 35 years. I have a cer-
tain amount of experience where this
is concerned and I feel absolutely cer-
tain that this integrated scheme is a
step in the right dircction. All 1
would ask the Minister tp do is to
change the name of the scheme so that
the scheme should be put into proper
perspective and that the correct em-
phasis should be placed on physical
education. I would ask him to ecall
it the Emergency Scheme for Physical
Education and National Discipline, and
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not the other way around, 1 would
ask him alsp to have this under one
Directorate. I am making this sugges-
tion for a very good reason. There
are 35,000 physical education teachers
in India 1eday. You can call them
PETs for short. There are only about
3,200 Natipnal Discipline Scheme in-
structors, It ig these 35,000 persons
with a good background and good
training who will have to implement
this new scheme. They should feel
that this scheme is their scheme ana
that physical education is belng given
the proper emphasis.

Then 1 want to draw the attention
of the Minister to the NCC in Public
Schonls. 1 have had complaints time
and again that the NCC in Public
Brhools is & wvery uninteresting pro-
gramme. These are some of tihe
adjectives that have been used—spirit-
less, vapid, wuninteresting, du'l. The
boys in Public schools have a much
better than usual physica]l education
courses. The NCC Programmues,
especially their camps, are the most
uninteresting.  From the time they
come to the time they come away,
they prepare for the final parade.

I would also ask the Minister to exa-
mine the objectives of the NCC in
Universitics. If the objective of the
NCC in Universities is to provide
officers for the Armed Services, then
I say that compulsory NCC in Uni-
versities wil] be a good thing; but 1
cannot believe that all our University
studenis are going to become officers
in the Armed Services, If the NCC
in Universitiegs for our second line of
defence, it will be a’ good thing; but
if the NCC is introduced for discipline
only, then I would ask the Minister
to have thiz position examined by ex-
perienced educationists.

In this connection, I want to refer
to the question of Sports. My hon.
friend, Shri Jaipa] Singh, is not here.
He secms to be the ‘Member for acci-
dents’; Railway accidents and when
there was an ‘accident' to our Hockey
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team in Rome, he was asked to pro-
duce a report. But what has happen-
ed to this report? There is also the
Jameson report on the “accident” to
our hockey in Jakarta. We are short-
ly sending a team 1o the South of
France; next year we will try to re-
gain the title when the Olympic Games
are held. We must be given an oppor-
tunity to examine these reports as soon
as possible,

Then, Sir, 1 want to refer tp the
Science Talent Scheme., The Minis-
ter will probably know, if not Mem-
bers of his Ministry will know that I
have been giving as much help as
possible to this scheme. It is being
treated as a pilot project in Delhi. 1
would ask him {o examine the details
of this scheme. There will be alter-
native essny papers in Hindi and
English. I have nothing against this,
but I do believe this that if this
science talent ig to be developed, then
the candidates who are selected must
have a good knowledge and under-
standing of English,

Here 1 feel 1 must refer once again
{o my esteemed friend, Prof. Muker-
jee. In his impeccable English and
his almost Oxford accent, he dubs
English ag a foreign language, by his
tone he tries to  stigmatise it as &
foreign language. As a wmember of
the Anglo-Indian community I must
say that it is hurtful; as a thinking
man I say it is illogical. The plain
position is this. Whilst English is
foreign in origin, for 200 ycars or more
it has been the mother tongue of the
Anglo-Indian community. It is, there-
fore, an Indian language, because the
Anglo-Indian community is ap Indian
community; this conclusion has the
imprimatur of the Bombay High Court.

Reverting to the Science Talent
Scheme, 1 would ask the Minister to
see that a paper is set on the Use and
Understanding of English. I believe
this is absolutely essential for  the
development of potentia] science talent,
and 1 have the support of no less a
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person than the Prime Minister in this.
I will read an extract from a speech
he delivered to the Vice-Chancellors’

Conference,

uegl A@ dg AR W ¥ (A7 ag
aram® oz &, 3w ¥ T s
(Tw & 1 afsw 9z a7 faer @

Shri Bade (Khargonz): Do you mean f adaes  femr st it s

Shri Barrow: I am not giving way

to my hon. friend.

He said:

“Now in scientific work, probab-
ly Russian is more advanced than
any other language; it probably
comes next to English in the
volume of work produced. So, we
have to produce people knowing
these wariou's languages but, as 1
said, inevitably it is both advant-
ageous for us and facts of the
situation warrant it that we must
use the English language we know
already, and concentrate on
English as a window to the outside
world of knowledge..... I do not
think it is good enough to say that
English should be a language of
understanding and np more, I do
not know how you understand a
language without understanding
the language properly. You may
understand a school book or some
simple sentences, but in order to
appreciate either a scientific book
or literary book, you have to know
it rather well—the language, and
we should aim at a thorough study
of the languages we take up.”

=) v (g (gofemamr )
WERT WEYEA , & WITHT 37 &Y AN
g 5 =ma 7 g7 foem sx@q oY a9
af 9x "7 faE 9w 7 @
qwr @71 & Mg wE, "o
grar fmemm weg &1 aur §m fw
Iy aga ¥ 0¥ 7 fFa g (o fa
SEar # ST qEdr g1

ferr & v § F aYer 8 fEea
W w3 fmm w1 wfom
aY 73 3 fir < Fafers Y S o &

A ATE AR & (7 s F
TTE aF I AT E Y, I
qateT s g & Afww wit o
T TH AR AIAN ARG AE
dF0 71 Ag Ie@ a1 & A<y
HAAT & faar sva w1 e @ @
g Saa fa=re oy a7« fag o fw
FIHA W E AT G o7y WK
gq 9 # faga &Y W @
A9 &Y ST 4 WY 95T a1 fn W
amT wAAr GO A qrEar a1
@ @3 1 99 w&rdaar @
WIAAT FOd T g T4 | gafay }
frazT Fem & o & foen soveht
¥ mma 99 ofwdw &@ @
AEEFATE | Td F Iga Tt 3T
AT A ATE GF #1 I< fa4r )
TR Faw agr AE Fel (& ag fmer
gt 2w 2 ¥ fag waEmw W
WA g W 2 g sw & m W
Frf A faemrsoe &Y, wieg S|W
UF CH T gl & T
war gETE 1 gEE fow A 9w ¥
grg § OF g ST &, v A
a9 AT SrEbe ArEE §@na &
wTAR g, W6 Fawe g # o gw
g & (oa araEes 2R 95 € )

oo gt der faen & &= 7 o
Fg o T3 AT gt R, wEl wE
q7 gar< {aaremt § exaay & a7 9%
g U I Aar #1 S S
gar €, 9% §9 31 &1 Wr & 9% W
qTET AT AT Wi arwrg ! &
gaeaT g feqw & &5 Fro0 &
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[ wivT fag)

ferr & &1 ¥ @1 w7 wAF gard
¥ gEEEdT g, qgt @ g8 ot faae
we fF agfmar 1 gy IfET 78
2 A FaA R W, wfeg
& F sRT A ) I F Fw
A & waed a@ d Y @
Wi g s fagg § wiar &
faa 73T & If9a gur #7071 W™
AT 9ifeg | gl ¥ q1X ¥ @i
EITR A  qaAT™T —FF "9 AT o
T, wfeg s e A g@ T A
G WX Hepfa §  wAER IR
g faue swe frmr —f& &=
ST WAl FA & [EEA
QR IR & [EET FA A FAAQA
YT FHIGT AT AT AT FT g8 @A
aifegd $X @raFi & a9 ¥ @
WY F Ay R AT fare & o,
w1 § wox sfor &1 fmfo 8 1k
TS A FAE AN a | TH T
¥ JagaH SfEITmEm, arsA A
aTEmEs T B I § i g9
& il &1 gwaw e S} faandfrr
oI T FE 0T A OY O T FQR
g for & g@ gar g, S 9z
gt oY @ g o

€9 & ana @ F 78 it fragw o
Tgar g & arfa See-aeA-soe
%7 AT A% ¥ 77 T qwen afgd fF
R frafedl Bt o o W
foren 7 & 9@, I AOEFA & qA-
&F a1d 7 qAqTE A4, IT qE ¥ 3]
o sty @ 9 ag shomm @
¢ Fu oy g R I mm
oy ¥ wge Ifad R qu foer &
o g1 39 F) agfTE gny ¥ I@m
iz off frmre 9 1 W AT Y
foar-eorft &1 93w og @1 5 a
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39 AFN 7 F 97 7 A faar-
AT TF AR AT FAT I7 F1 967
TE 1 A AT TET-TBA J0AT
T S I /R IaF |rg FY fawr-
faqt &1 arqfas am N I FAr
amar, ava guFEd fe sgr & faan,
A W IT AT FL @ E, a7 q q
i1 B ¢ |

g agr faa w1 93 9w FAmar
g
faenr =rfa faagq
famarefa araTH )
MAATZTATA T
qATgH:  ad@ g@q 0

faear ga & famg O awar #1 1@
TR FET &, ATFT WA IT FT gE4T
waE feaaré Jar 8, Fqifs faar 5@
Ry AN ar @R ooam—
a9 q0g A, TE—AN AT ay
99 %1 97T F4A & faq, G4r #9040 &
fagr, @23 & faar g faag
o 3@ F TEE & ¥ qrmar W
AT ATAT 1 FF gH | FrIT FI,
qq T AT A AT FIT AR AT 97
grm, a1 9 94 FT 9T &0 "R
QT 94 o, g ga A AT g
gmR gl far & 7 W WA 19
B wRga g7 I oA AT
qq, Y FAR AT FT TGT S
gFar g 1

AR @Y g 3, A
fg avd 9519 ¥ qE9Q wTiE
OTHT F WETIF 4, AT F A5 AG F
gt g€ wrlt geaF & famn a1 fw
i FaeT-RorreY W FT I4T
&, [ifs g8 § @9, A7 @O 9fqs
§ fs 1 wod o= &Y T & el
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T &aT @Y 91 ;@A 1 g F
affg w1 OF T4 F1 9O, AV
q7F FAL T, A wiE w7 97
sfarsrsrdmag e = ¥
arra 1 & A gia—ar a1 9 IT L
7 9313, "wqar ag ey 7 fadY 9412
FaTara #¢ 1 gafag qar g fw
G371 9 ¥ fog 3g {1 o/ eqval &
e FC | F (AAZT FAT Ir@Ar
§ fv avwma faargonet aga wga
T R I ¥ T TFX FT WAET
af@iq fear srd f g9 o< a7 ¥4
AR IF § & wiaTw g

g dF I FT g g, A
ST & f6 59 Ao T Qo W
wrg f fat WY Forrora & &7 &, =78
qg WA AT FT &7 A =g A T
AT, 77 F FaA FTQIAAT aAfgeE
@) FRIEFELATAN T FW T |
TH F X &1 &1 qGfqad T g &
qfoorm oz & fF faardt a=aw §
9T AR FT A A 9% 69§
T Farg g A W FAR-
fawas faai &1 faeedi & yag «
g fared | & aF g aF,
argd gEwi 9 |t aF faAl F we
g qmy fgar @, a1 g8 & +J7 |
gy, adifE wm Wi W) fagaaar
fagrfaal qx @ fax 1€ 9§ ¥
dzr T F@ g

gty &Af ¥ fasigaar faen &1
e fenad | @ FRE@F I
%Y foer wrex &G & gfaar il
Wk g Ersy M I XA
T 3-fora # & W 9 F I
T aFT WX I9 #1 I I T G
fs qg-fag < 3 & e FA
g )
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gfF afus T 7@ 8, g3 f9a
¥ 4917 w3 ¥ $3 garg T SR
g1 q33AT X aremaear ¥ f w14
FLWE 1 37 a7 ma fan @y
& i3 qa afys o rfgg ar afz
# 3% g, At wraz qa siyw
farar, wfea fF FTor s qaet
F T B, 37 fa7 F X&) qured FT
&g

st agaa fag (FTam ) 0 R
a7 ¥ fag fadrr ¢ wAdm
T FAT AT A7 |

Nt wimafag: d¥aw oW &
ARH FEWIE I

¥ faaga w&m fw gard faagradi
¥ 29t sTrrrw ae afas warm faar s )

98H ERTAT F fA7 F: AT wIAT
W1 T AT | IS AT agd aeanza
AfF wT 39 § FHY T F A7 1@ AT
far mar g 1 /7Y AT F T TS
At erra 2T Afga

¥ #4T aflam § widar #8m fF
ag faan & geaeq ¥ Q47 grerar and
fe faaifasl w1 aafas q g1 AR
I5g AT FLF A ZHIL AT & 9§
4, ang, qEa 9] 99 49,
fag & RN FITUSIFT FITFLAF
QI AT AT KT w5 WA FrAaraf
® TFA 4 H AGEAT 1 dD |

1 TR & q19 q A o e
AR 2 g e Wi q Y& F7 qurk
Rar g

Shri A. T, SBarma (Chatrapur): Mr.
Speaker, Sir, 1 wholeheartedly sup-
port the Demands for Grants under the

Ministry of Education. The Educatiom
Ministry has been taking keen inte-
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rest to implement the programmes in
all fields of education, namely, ele-
mentary, secondary and college educa-
tion, and it has been achieving good
results. It grieves me to learn
that a little cut has been
made in the allotment on- edu-
cation, During the first World
War, the British Cabinet made a cut
in the allotment for education and the
consequences were VEry  scvere.
Therefore, during the Second World
War, thcy not only gave up that
policy, but enhanced the allotment for
education. I know our Minister is ful-
ly aware of this fact and I would re-
quest him to see that the progress in
education is not handicapped due to
such cuts in this emergency and to
try to restore the same.

My hon. friend on the other side
said that the Government is afraid of
the non-employment of primary tea-
chers and so it doeg not want to
encourage the same in the elementary
stage. He said that 3 Member of the
Planning Commission said toa deputa-
tion from Calcutta like that. But the
facts mentioned in our report do not
tally with the observations of the
hon. Member. Government has been
taking all steps to improve elemen-
tary education and anticipates a dearth
of 80,000 teachers. Therefore, I doubt
whether there is any validity in the
statement made by the hon. Member
opposite; I think it is far from facts.

The Centre has to maintain the stan-

dargd in the degree courses. So far as-

university education is concerned, I
am sorry to state that no standard has
been maintained, The  University
Commission under the Chairmanship
of Dr. Radhakrishnan has recommend-
ed that the three-year degree course
should be introduced, but the same
has not been materialised in toto.
Even now there are some universitieg
which have not introduced the three-
year degree course. Besides, even in
the case of those universities which
have introduced it, there is no mean-
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ing in initroducing it, because they
have only divided the four year's
course intg two stages—a pre-univer-
sity course covering one year and a
three-year course in the degree stage.
So, the intention of the Universitly
Commission has not been materialised
so far as the three-yeer degree course
is concerned,

Another trouble has arisen in the
secondary stage. Now there are two
types of secondary schools. One is
ordinary secondary schools and ano-
ther is higher secondary schools.
There is diversion and there is no uni-
form standarg in the secondary stage
also. So, I request the Ministry to
be firm and 1o maintain wuniform
standards throughout the country in
the secondary stage,

There is another problem about the
medium of instruction. Till now no
final decision has been taken in the
matter. We know that the professors
of all collegos are over-anxious that
there should be a change. There is
no doubt about it, but the Government
must take steps in this direction. Un-
less the Government takes bold steps,
this cannot be materialised, Even if
a fina] decision is taken now, it will
take 10 or 20 years tp materialisg the
same. So, I request the Government
that the University Grants Commission
may be asked to take proper steps and
to come to a final conclusion. At least
in areas where Hindi is predominant,
Hindi should be finalised as the medi-
wm of instruction, It is the language
of our State. It should be the official
language or at least an associate official
language. We should encourage Hindi,
and text books in Hindi should be
published. I know India is not lack-
ing in eminent scholars, scientists,
lawyers, mathematicians and philo-
sophers. If a decision ig taken in this
matter, these eminent scholars will
exercise their brains and produce good
text-books in a short period. There
are publishers who are anxious to
publish these, text-books, because the
publication of text-books is a highly
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remunerative job. I would, therefore,
sugpest that some decision should be
taken in this matter also.

There is another thing which deser-
ves due consideration, and that is
tho revision of the courses in  the
college stage. I fully know that the
University Commission has recom-
mended the introduction of Indian
toxt-books ag far as possible. But no
action has been taken yet in this
matter, For instance, our graduates
are taught western philosophy, eco-
nomics, mathematice and other sub-
jects. There are text-books of Eastern
outlook on these subjects in Sanskrit.
If Sanskrit books are not accessible to
graduates, they may be translated and
taught. I would, therefore, request
the Government to try, through the
UGC, to introduce Indian books of
Eastern outlook as far as possible in
the college stape.

About history, Sir, our present
Indian history is not a true history.
It is a creation of the imperialistic
authors. They have depicted the
Indian facts otherwise. So our Indian
history is full of '‘mistakes. I would
draw ihe attention of the Education
Miristry to this matter and request
them to revise the Indian history.

I will give you one example, Ac-
cording to us, there existed a king by
name Vikramaditya. Everyone knows
that he was the greatest king in India.
Ap era runs in his name. According
to the historians there was no king by
name Vikramaditya at all. Therefore,
‘Sanskrit literature should be taken
as the authority and it should be prov-
cd that there was a king by name
Vikramaditya and our history should
be written accordingly. So also, the
revolution of Jhansi and the events of
the Black Hole of Calcutta and other
things should be depicted, and facts
otherwise depicted in our present
Indian history should be eliminated.
I would like tp draw the attention of
the Education Ministry to this matter
also.
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I want to say a few words about
Sanskrit educatisn. It is also a fact
that the Ministry has been tzking keen
interest to improve the Sanskrit
education and to improve the status
of Sanskrit pandils. But the aids in-
tended for Sanskrit pandits are not
accessible to the pandits ip rural areas,
I would, therefore, request the Educa-
tion Ministry to give good publicity
to this matter. There is one anomaly
in the matter of payments to the
actua] Sanskrit pandits ang the profes-
sors in colleges and teachers in high
schools, The real pandits who teach
Sanskrit in Sanskrit institutions are
not paid properly, whereas the tca-
chers who teach Sanskrit in the schools
angd coileges are paid much ‘more. 1
am not envious about the payments
made to lecturers and professors in
the colleges, but I only request that
the same status should be given to the
actua] pandits who teach Sanskrit in
the Sanskrit schools and colleges. In
conclusion, if you will allow me two
minutes more, I wil] speak about my
own constituency,

Mr. Speaker: Why should he con-
sider it ag least important and take it
up last of all?

Shri A. T. Sarma: Orissa, Kerala and
Assam have only one university each
wrile the other States have more than
two universities each. So, education in
tha  post-graduate courses in  these
States is marred, Therefore, I would
request the Education Ministry to
grant at least one more university to
each of these three States. In  this
connection, I may state that our State
Government has appointed a commis-
sion which has recommended that at
least two universities should be start-
ed, one at Berhampur and another at
Sambalpur. I hope this will receive
favourable consideration frcm the
Education Ministry.

Mr. Speaker: I will give a few
minutes to Shri P. R. Chakraverti be-
fore I call the Minister.

Shri P. R. Chakravertl (Dhanbad):
While gpeaking on Education, I am
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reminded of the remarks of Ashta
Vakra who was reported to have stat-
ed in self “how wonderful, wonderful
am 1" in spite of his eight deforma-
tions. 1 know the unenviable position
of the Minister of Education, pitted as
he is, between the Concurrent List, the
State List and the Central List in the
Seventh Schedule to the Constitution
where the subject of education is enu-
merated. 1 would strongly insist that
in view of the remarkable changes
which are noticeable in the present
arena of education, so far as univer-
sity education is concerned, jt must
be taken out of the State List and
incorporated in the Concurrent List.
There is a lot of anomaly now.

For example, Gujarat has three uni-
versities—Baroda University, Gujarat
University and Vallabhbhai Patel Uni-
versity. When I went to Gujarat 1
found that the medium of instruction
in one is Gujarati, in another Hindi,
and English in the third one. Wonder-
ful state of affairs inded for a small
State where the total population is
equa] to the increase every year for
the whole country in the form of
births. There must be some uniform

policy.

It is really anomalous that while
the University Grants Commission is
expected to maintain standards, the
universities are being created by the
States. 1 understand that the Patna
university has now introduced a sys-
tem whereby, though the medium of
instruction is Hindi, there is option
to appear for the examination up to
1965 for B.A, B.Com., Intermediate
ete. either in Urdu, English, Hindi or
Bengali. How can one express him-
self in elegant phrases unless the
medium of instruction and that of the
‘examination are in the same langu-
age? It is an anomalous position, and
everywhere it continues like that. So,
1 would like to strengthen the hands
‘of the University Grants Commission,
and also the Minister of Education, by
wuggesting an amendment to the Con-
stitution—the Seventh Schedule,
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So far as universities are concerned,
there are lots of noticeable changes in
view of the changing pattern of
society. The needs of the community
demand change. It has been remark-
ably suggesteq by a great educationist
of England, John Sargent, that having
had no university experience them-
selves, the so-called products of the
affluent society are hardly to be
blamed it the primary object of send-
ing their sons and daughters to col-
leges is to enable them to acquire
some commercially valuable qualifica-
tions that will help them to get on in
lite.

It is a very limited conception of
university education. What is expect-
ed of universities is not simply to
equip students to make a living but
to develop an integrated individual
with the depth that comes from direct
ang intimate knowledge of the classics,
of the humanities and also scientific
education.

The allergy which some of us, in
the castern side of India, fee] towards
Hindi fades out when we listen to
the nice cadence, rhythmic music,
sobriety and solemnity  with which
Shri Prakash Vir Shastri speaks here
or another Shastri speaks in the Upper
House. Why? Because it is the
elegance in the language that touches
me. I really wondered to find when
I was in Gujarat that the Gujarati-
speaking people, speaking such nice
clear and musial language taking to a
different language, as the medium of
instruction, while using own language
to communicate their thoughts to
their children. Being a teacher for
more thap a decade, I would definite-
ly say that it is the regional language
which must be the medium of instruc-
tion, If you want your children to
be brought up and to reach the stage
of cultured manhood, a full human
being, they must have their education
in the regional language. In Patna
University, they have made it a condi-
tion that it 75 per cent of the male-
rial is available in the language In
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which instguction has tp be given, then
it will be allowed as such. How can
that be possible?

It is essential- that one must realise
that one who is profoundly based in
his own language can easily learn
another language.

In my European tour, any body—I
do not mean Dr. Shrimali or Prof.
Humayun Kabir—whom I met, spoke
in the minimum in four languages.
Because they know one language, it
allows them entry into the portals of
others. Shrimati Soundaram Rama-
chandran may know that, in the
Arvind Ashram in Pondicherry, child-
dren are accustomeg to speak in four
languages, namely, Tamil, English,
French and Bengali. All the children
are accustomed to speak in four langu-
ages. So, you 'must have a regular
groundwork in one language.

Then, the study of classics must be
made compulsory. We had the study
of Sanskrit compulsory in our school
days and we learnt Bengali. Because
of Bengali 1 ecap switch on to any
language including Chincse, which I
had occasion to learn a little. So, it is
essential that the study of Sanskrit
must be made compulsory and the
medium of instruction must be the
regional language and then one can
go in for two languages, namely, Hindi
and English. It is so easy to learn
four languages once we decide that wi
must learn them. OQur allergy towars
Hindi started with something else. It
was the association of ideas that ac-
counted for it

Unfortunately, the rich language of
Bengali has nothing to fall back upon,
it one has to reprimand another. If
the husband, say, Professor Hiren
Mukerjee or Shri C. K. Bhattacharyya,
is angry with his wife, I mean, Shri-
mati Mukerjee or Shrimati Bhatta-
charyya, he has to take to another
language; he has to speak either in
Urdu or in Hindi. That is the state
of affairs in Bengali. Evidently, the
Bengalis think that if anybody learns
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Hindi, he learns it for reprimanding
others . . . (Interruption).

Shri C, K. Bhattacharyya (Raiganj):
May I ask what is the experience of
the hon. Member himself . .(Inter-
ruption), '

Shri P. R, Chakraverti: 1 know your
experience So, we Bengalis thought
that Hindi was a language to be used
for brandishing sticks, because our jail
warders or sepoys used to brandish
sticks with abuses in Hindi. Now,
when I listen to the phonetic words of
Shri Shastri, Shri Bhakt Darshan and
others, 1 am enamoured of the enrap-
turing Hindi cadence. And, I tell my
Bengali-speaking friends that they
may with profit learn Hindi; thereby
they will enrich their own language,
which they are so proud of.

Sou, my specific suggestions are three,
Firstly, the teachers of universitieg
must have training or reorientation
just like the school teachers, who
have to go in for B.Ed. or MEd
Secondly, universities also must attain
some form of uniformity through an
amendment of the Constitution, Third-
ly, the lecture hours must be reduced,
so that two days a week are left to
students to develop their own person-
ality and initiative by way of their
independent study and thinking. They
stand feel that they are not over
burdeneg with the learned lectures of
the teachers all the days in the week
The period is for 45 minutes. In Cal-
cuita University, a teacher hag to
teach 150 boys in one class. He comes
to the class, takes the roll, that takes
10 minutes off, then 3 minutes are
taken in coming and going; so 30
minutes are left and one does not
know what the students learn, So, if
you want, you can increase the period
of lectures from 45 to 60 minutes but
the number of lectures or periods must
be reduced and at least two days must
be left free for the students to have
some development of jndividual initia-
tive and independent way of thinking

The other day, in reply to my ques-
tion, the hon, Minister said that there
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will be some objective questions in
the question papers, namcly, 10 per
cent or 15 per cent. I welcome it;
it is a new venture. I sharc myv fecl-
ings with the Minister because 1 be-
long to the same community to which
he belongs, that is, the fraternity of
teachers, So, I may assure him that
in that sphere of educational activity,
he will get my full support provided
he sets his mind thinking on those
Lines which I have suggested in  the
short time that I have been allowed.

The Minister of Education (Dr. K, L.
Sbrimali): Mr, Speaker, Sir, I wish to
thank the hon. Members who have
said some kind words about the work
whica the Ministry has done during
the course of the year. The problems
of Indian education are of such a great
magnitude and our resources are so
limited that whatever we do can
never be considered as adeguate.

Prof. Hiren Mukerjee and several
other Members were greatly concerned
about the development of elementary
education, It is quite true that we
have not succeeded in fulfilling 1ihe
Constitutional Directive. In the Third
Five Year Plan, we are, however,
making a gigantic effort and, as the
hon. Member will see, our achieve-
ment in the first two ycars of the Plan
has been very satisfactory and, in fact,
we have exceeded the targets. It was
our plan to enroll 153 lakhs of addi-
tional children ip classes 1 to 5. During
the first two years we have already
enrollcd 71 lakhs of additional chil-
dren jn primary schools. In that way,
we have exceeded our targets. This
emergency has created some financial
stringency and in some of the States,
I ain zfraid, the allocations are not
adequate to meet the growing demands
of education at the elementary stage.
We are greatly concerned about this
matter and we have been constantly
in touch with the State Governments.
We have told the State Governments
that whatever may happen, the tempo-
created in the first two years should
not be slowed down and every effort
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must be made to keep the enrolment
figures as envisaged in {hesThird Five
Year Plan. The Ministry has given a
number of suggestions, such as, adop-
tion of double shift system at least in
classes 1 to 2, increasing the number
of work days in schools and, wherever
necessary and possible, even increas-
ing working days, I am hoping that
by the end of the Third Five Year
Plan, we shal] be able to fulfil the
targets that we have laid before us in
spite of the emergency and the fin-
ancial difficulties which have come in
our way. I am hopeful about this mat-
ter because there is g realisation in the
country, that education is of vital im-
portance not only for developing our
produclive capacity but alsg for the
immediate problems of defence.

Severa]l lady Members made refer-
ences with regard to girls education.
I wou'd like to assure them that we
wi!l do everything that is possible to
bring as many girls as pussible in the
educational institutions, In fact, we
have told the State Goverminents that
they will get hundred per cent assis-
tance from the Central Government as
far as girls ecducation is concerned,
Morcover, we have also told them that
the funds earmarked for pirls cduca-
tion cannot be used for any  other
purpose, If they do not spend money
cn girls education, that moncy would
rnot be diverted.

Dr. Mahishi and some other Mem-
bers said that our school mecals pro-
gramme should develop further. In
this matter also we have now under-
taken a national programme for provi-
sien of school meals to schoel children,
During the Third Five Year Plan it is
our intention to bring in 10 'million of
children which would be about 20 per
cent of the children enrolled at the
primary stage. The programme is
being extended on a large scale in
Puniab, Andhra Pradesh, Rajasthan
and Madhya Pradesh and during the
next year, in Mysore and Uttar Pra-
desh, and gradually we wish to cover
a]] the States and in that way nearly
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cover 20 per cent of children wut the
primary school stage. The House is
aware that we are giving all possible
inducements to children who come to
schools and free distribution of books
is one of them. We have received
gencrous gifts from  Australia and
Sweden. We needed paper badly in
thise dificalt mes. T am glad to say
that during the Third Five Year Plan,
we would be able to distribute free
books to a large number of needy
children.

12.55 hrs,
TMR, Drpury-SPEAKER in the Chair].

At the secondary stage, we are going
to {ak¢ some special measures, during
the next year and in the coming years,
to Daprove the quality of education.
Prof. Hiren Mukerjee and several
other Members referred {o the Jower-
ing ot  standards. This quesltion of
standnrds igz a relative matter and
the University Granis Conrniisinn has
appointed a committee which is going
into the question. We are concerned
in faking constructive steps to improve
the quality of education and I would
like to enumerate some of the sicps
which we propose 1o tuke during the
next year and the following years.

Now, the immediate problems of de-
fence as well as our problems of in-
dustria! development reguire & large
number of scientific personncl. We
must develop science rapidly if our
country is to keep pace with the
scientific progress that is taking place
in other countries. So far, we have
given little attention to the develop-
ment of scienee teaching at the secon-
dary stage and 1 propose tp take a
number of measurer o improve science
teaching at that stage. We have en-
tercc intg an agreement with UNESCO
and they are going to give a very
substantial assistance for this pro-
graryme, The assistance is coming
from the Covernment of USSR. 1t is
a very substantia] assistance for pro-
motion of science education, both at
the secondary stage and at the uni-
versity stage.
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We are proposing to set up a depart-
ment of science at the Centre here
which will undertake studies related
to the development of science and
mathematies carricula, and also it will
work out new methods of teaching
science. We are also proposing to set
up g workshop which wil] produce
prototypes of simple Jaboratory appa-
ratus and lecturcjdemonstration equip-
ment which can then be produced on
a 'arge stale by commercial and other
undertakings. Our effort wil] be that
this laboratory apparatus will use as
far as possible indigenous materia] and
for this workshop we are getting some
experts from USSR,

The House is aware that the Mi-
nistry of Education has set up four
regional training colleges which will
start working from next July. These
training colleges are  not  ordinary
training colleges. They are going to
ceter {o  the nceds of teachers of
science technical and vocational sub-
jects. So far, our {raining colleges
provide a course of one year to two
vears. These colleges will provide a
course of four ycars, an intcgrated
course, which will not only give them
instruction in the ‘methods of teaching
but wil] also give them techniques of
teaching of scientific and technica] sub-
jects. There will also be a short
ccurse of one year tp improve the
standard of existing science teachers.
This coming summer, we will set up
a number of Summer institutes with
the co-operation of the Universities.
These Universities wil] start summer
courses for ycience teachers. The Uni-
versities which are co-operating are
Delhi, Punjab, Poona and Madras. We
are geilting scientists from the Uni-
versities of India as wel' as of the
U.S.A. They wil] all help us in or-
ganising the Summer institute. During
the course of the nest few years, it
is our endeavour that this Summer
institute should become an integral
part of the University education. More
Summer institutes will be set up in
course of time.
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Shri Barrow referred to the gcheme
of pilot project for discovering scienti-
fic talent which has been tried in
Delhi, We propose to extend the
scheme to other States also during the
next year. As far as the University
Stage is concerned, the University
Grants Commmission has appointed a
number of Reviewing committees
which are at present examining the
standards of our syllabus and will
make the necessary recommendations.

The House is aware that last year
at this time, I mentioned that we pro-
pose to set up Centres of advanced
studies tp encourage higher leve] re-
search at the post-graduate stage. 1
am glad to say that four centres have
already been established, two at the
Delhi University in  theoretical
Physics and Chemistry, one in collabo-
raticn with the Tata Institute of Fun-
damental Rescarch and the Bombay
University and one at the Calcutta
University., During the next year,
more such centres will be opened and
in the Third Plan, we will have about
20 to 30 such centres functioning, The
main purpose of these centres is to
stimulate research at a higher level,
to give opportunity to advanced scho-
lars, to develop research programmes
in warious subjects.

Another field in which we propose
to give special attention during the
next year is the Text book program-
me, Shri Swamiji, Shri Mohsin and
Shri H. N. Mukerjee made reference
to the low standard of text books, 1
must say, I am ashamed at the book
that was referred to by Swamiji, which
was from the department of Education
Declhi. The books produced last year
in Delhi were of very low standard.
I had said that they were all rubbish
and should be thrown into the waste-
paper basket. The Ministry made an
enquiry and I do not know what the
Commissioner has done. 1 am sorry
that the books are still lying in the
market and are being used by stu-
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dents. I must say I am ashamed about
this.

St SiwTeES qa@n @ S5 |

Dr. K. L. Shrimali: Sir, 1 don’t like
to be interrupted. The question can
be asked later. That would be better
instead of interrupting me at this stage.

The National Council of Educational
research has undertaken a very com-
prehensive programme for the produc-
tion of quality text books. We have
set up a Centra] committee on Educa-
tional literature which has appeinted
a panel of experts and they are pre-
paring now  textbooks on  physics,
chemistry, biology, mathematics, gene-
ral science, geography, history and
Hindi, practically al] the school sub-
jects. The drafts of these books will
be available during the course of the
year. The first book will be an ex-
perimenta] edition. It will be circu-
lated to all educationa]l institutions
publishers, authors and they will have
an opportunity to give their opinion
about these books. Whatever con-
structive suggestions they make will
be incorporated and then, the books
wil] be finalised. So that, people will
have an opportunity to criticise each
of these books. The final edition will,
of course, be produced after incorpora-
ting all the suggestions, The purpose
is not to have any kind of competi-
tion aeither with the publishers or
with the State Governments in this
matter. Our main purpose is to pro-
duce some quality books. We hope
that good books will  automatically
drive out bad books. It is with that
faith that we are producing these
books and these books will be in the
market next year.

Shri H. N. Mukerjee also said in his
speech that we were not making ade-
quate efforts tp produce books in our
own languages. 1 might inform him
that so far as scientific and technical
literalure is concerned, the Ministry
is now engaged in producing books in
practically all fields of text books,
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standard works, reference books, dic-
tionaries, popular books including
books for children. I may alsp in-
form the House that we have recent-
ly set up a Bureau of text book pro-
duction which is working with the
Commission for Scientific and Techni-
ca] Terminology. This Commission,
with the help of the Text book Bureau
is now engaged in preparing and
translating standard works and popu-
lar books. We hope to produce near-
ly 50 books at the end of the coming
financial year. In addition to this,
the Commission is also farming out the
work to individuals. Several original
works will also be produced in our
own languages. In the field of refer-
ence literature, I hope books will be
available and subject dictionaries will
be available up to the pre-degree stage
in physics, chemistry, mathematics,
botany, and agriculture, whose com-
pilation is almost complete. Similar-
ly, we are also preparing a Hindi-
English version of a consolidated glos-
sary which has already been publish-
ed. I might also inform the House
that we have got the copyright for 111
books—standard books—and transla-
tion work is going on in various Uni-
versities which have agreed to join in
this endecavour. I might also inform
the House that we have decided to set
up five cells during the coming finan-
cial year in which writing original
works as also translation of some
works wil] be carried on a whole time
basis by qualified professors, readers
and lecturers. That was a suggestion
made by Dr. Govind Das. We have
already negotiated with two Universi-
ties at Banaras and Delhi. Cells will
be set up very shortly where whole
time professors and lecturers will be
engaged in writing original books and
also in translating standard works.
We have also decided to set up three
more cells in Rajasthan, Madhya Pra-
desh and Bihar.

In addition to this, we are also at-
tempting to produce books for common
readers. We have requested publishers
to bring out 115 books. We have ap-
proved the manuscripts which they
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sent to us. We can hope that next
year, these popular books will be
available to readers. Dr. Govind Das
also made a suggestion that outstand-
ing literary works in  non-Hindi
languages should be brought gut espe-
cially in southern languages. I accept
the suggestion and we shall bring out
such books next year.

Shri H. N. Mukerjee, I think, criti-
cised the working of the National
Book Trust. I must admit that the
Book Trust has not, so far, fulfilled
our cxpectations. But, recently, the
Book trust has been re-organised and
a Review committee was appointed
which went into the working of the
Book trust thoroughly. Now, we have
decided to bring out a series of books
on ‘India: Land and People’. Out-
standing authors have been engaged
by the Book Trust to write these books,
and the series will deal with books in
geography, geology, botany, zoology,
agriculture, anthropology, archaeo-
logy, history and culture and litera-
ture.

Dr, M. S. Aney (Nagpur): May I
just ask one question on this point?

Dr. K. L. Shrimali: I shall be grate-
ful if my hon. friend would kindly
note down his question and ask the
question at the end. I ghall finish
within the time allotted to me and
then I shall answer questions.

The third field in which we propose
to make special efforts to improve the
qua’ity of education is the teacher-
education. The teacher is the pivot
of the whole educational system, and
unlesg we take special measures not
only to bring in good quality of tea-
chers, or recruit better quality of tea-
chers but also improve our profes-
sional training, no improvement in
education can take place. We propose
to take a number of measures to im-
prove the quality of teachers’ educa-
tion.

The House iz aware of the loan
scholarships scheme to the tune of
about Rs 9 crores, which we wish to
operate during the next three years.
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It wil] start next July. One good fea-
ture of this scheme is that it will at-
tract tulrnied people in the teaching
profession, because by putting in one
years' service in the teaching profes-
sion, they will get a rebate of 10 per
cent, and within eleven years, that
is, if they put in ten years' service in
the teaching profession, the loan will
be wiped off, and they will have an
copportunity to go up to the highest
- stage in education.

The House is aware that we have
also during the last few years 'made
various efforts tp improve the scrvice
conditions of teachers....

Shri A. P, Jain (Tumkur): Will you
kindly give us some more details
about this loan scholarship scheme? It
is a very laudable scheme, and you
have done a goog work by having that
gcheme.

Dr. K. L, Shrimali: We shall give the
full details. The details are being
worked out in the Advisory  Board.
This is one measure which I think will
bring in more talented people in the
teaching profession. In addition 1o
that, the House is aware that we have
taken a number of measures to im-
prove the service conditions of tea-
chers.

The average salary of a primary
school teacher mow is Rs. 100. I am
-not satisfied with this. We shall con-
tinuc to make efforts to improve the
salaries. In fact, we have told the
State Governments that they can get
'50 per cent of assistance from  the
Central Government for whatever
salaries.....

Shri P. K. Ghesh (Ranchi East): May
I just ask one question? How the hon.
Minister got the figure of Rs. 100, I
know that the average pay of a school
teacher in Bihar is only Rs. GO0.

Dr. K. L. Shrimali: T am not yield-
ing 1 shall gnswer all questions at the
‘end,
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Mr. Depoty-Speaker: Order, order.
The hon, Member cannot go on unless
the hon. Minister yields.

Dr. K. L. Shrimali: It will be much
better if hon, Members will reserve all
their questions till the end.

We have told the State Governments
that they could get 50 per cent of
assistance from the Centra] Gevern-
ment if they increase the salaries. And
we have been continuously taking
various measures such as the Triple
Benefit Scheme, the Scholarships for
the children of teachers, the National
Foundation of Teachers and so on,
A1l these measures have been taken
with a view to ameliorate and improve
the service conditions of teachers, and
io attraci better quality of teachers in
the teaching profession.

1 meontionpg about these r-gional
collapes. In the regional colleges also
we shall give full stipend 1o the tea-
chers who are admitted. They  will
all be scholarship-holders, and they
will get full assistance from Govern-
ment sp that they can have good train-
ing for a number of years. With these
regiona] colleges which we have set
up, and which are also being assisted
by the USSR under the United Nations
Expanded Programme of Techniecal
Assistance and alsp by the USA, we
hope that we shall be able to improve
the quality of teachers considerably,

There is a demand from the States
that more such colleges should be
ovencd, but with our limited resources
we are now confining ourselves only
to these four regional colleges.

In addition to this, we have taken
a number of measures to improve the
qualily of education, for example, the
in-service training of teachers. The
House iz aware that we have set up
extension centres of the training col-
leges, and we are now covering about
11,500 secondary schools under this
extension programme. Under the ex-
tension programmes, the teachers' col-
leges organise study groups, discus-
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sions, refresher courses etc, and it
helps the teachers to keep in touch
with the latest developments in educa-
tion. This experiment has been very
successful. and, therefore, encourag-
ed by this success, we propose now
to set up cxiension centres at the
primary teachers’ colleges also. And
next year, we propose to set up 30
such centres at the primary teachers’
colleges

At the University stage, the House
is probably aware that the Rashtra-
pati was good enough to pass on the
Rashtrapati Bhavap property at Simla
to the Ministry of Education some time
back. We propose to set up a Central
Institute of Adwvanced  Studies at
Simla, angd this institute will organise
refresher courses and summer schools
for university teachers. 1 hope our
first summer school can be held next
summer. This will provide facilities
for research by teachers and other
scholars in the social sciences, humani-
ties and other subjects.

In addition to this we have set up
a number of training colleges for
Hindi teachers. We have alsg set up
a Central Institute of English at
Hvderabad. We have also set up an
institute for training teachers in Sans-
krit at Tirupati, which is now train-
ing teachers of Sanskrit. So, practi-
cally al! the subjects, the teachnical
gubjects, the classics, English, all
those subjects which are not at pre-
sent being taken care of by the State
Governments will b taken care of by
the Centra] Governmen{, and we are
doing this work with the full collabo-
ration of the State Governments.

1 think it was Shri Kishen Pattna-
yak who said that the Ministry of Edu-
cation had done very little to provide
cqualitv of opportunity. I am sorry
that he wont to the extent of saying
that all the Departments of Education
and the Ministry of Education should
be wound up and he said that they
had done no work during the last few
yearg in promoting equality of oppor-
tunity. I should like to refer to

3160 (Ai) LSD—3.
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tnly one scheme. namely our scholar-
snips scheme.

In 1947, the total expenditure om
scholarships for the country as a whole
was only Rs. 22 lakhs, but by 1961 we
shal] be spending Rs. 19 crores. With
our limited resources, this is not a
very ‘'mean achievement. With the
scholarships we have now, the Siate
scholarships, the national scholarship
schemes which give 2400 scholarships
every year, and the loan
Scholarships scheme which we
propose to  launch from  next
July, which will cover about 70,000
loan scholars, we shall have covered
nearly 50 per cent of the meritorious
students. This is a very big step that
we have taken. 1 know that we have
still to go a long way. In UK., for
instance, the percentage of State scho-
lars is 80. The Prime Minister is
anxious that the economic barrier
should not stand in the way of the
highest type of education that showd
be available to our scholars, and we
want to break these economic barriers
as far as the students are concerned.
This is the one single step which is
going to benefit a large number of
needy students who in the past could
not take advantage of higher educa-
tion en account of poverty., So, I
hope my hon. friend Shri Kishen Pat-
tnayak will study these facts a little
more carefully before making that
kind of statement.

There are two more matters to
which I wish to refer, The House
will remember that last year we am-
ended the Delhi University Act, and
a correspondence course was started
There were some misgivings in the
minds of the Members at that time,
but 1 would like to inform the House
that the report which we have re-
ceived from the Department of Cor-
respondence Courses in the Delhi
University has been very encourag-
ing. There have been very few drop
outs. The majority of students are
in the group 21—35. They are all
grown-up people whn are engaged in
some kind of work. And the House
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would be interested to know that
some of these young men today are
on the front, protecting our borders,
and they are also taking correspon-
dence courses,

Looking at the encouraging results
we have got, we propose to open more
correspondence courses at other uni-
versities, [ am quite sure that the
House would welcome this develop-
ment.

We recently appointed a Committee
under the chairmanship of Dr. Kothari
to go into the question of evening
colleges. It has made recommenda-

tions which Government have accept-.

ed, We are proposing to open even-
ing colleges in other universities also.
There are evening colleges in Delhi,
but cven with our limited resources,
we propose t~ apen at least one col-
lege in each State. The Central Gov-
ernment will give the same assi-tance
as State Governments are givi.g for
these evening colleges.

Government are greatly exercised
about the problem of eradication of
illiteracy from this country, to which
several Members referred. In fact,
only recently we addressed a letter
to all Education Ministers in States
to give serious consideration to this
problem. It is true that the percent-
age of our literacy has increased to
some extent; it was 16.61 in 1951 and
23.7 in 1961. But actually, the num-
ber of illiterate people is more than it
was in 1951, In 1951, the number
was 3011 lakhs and in 1961 it is 3350
lakhs.

We have given a great deal of
thought to this problem. There are
only two ways to tackle thls problem.
One is to expand primary education
as rapidly as possible. Secondly, we
should also tackle this problem of
adult illiteracy. We have requested
State Governments to mobilise all
the students and teachers of univer-
sities and ask them to go to the wvil-
lages in summer vacations. We have
no funds at our disposal at present;
meither the State Governments nor
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the Central Government have re-
sources for adult education pro-
grammes. In most countries, adult
education has been a voluntary move-
ment, except of course in countries
where people have been forced to go
and work in villages. I do hope that
this appeal which we are making to
students and teachers will find ready
response and our educated people will
go to the villages and educate our
people. There seems to be no other
way.

One hon. Member referred to com-
pulsory military training. I would
like to inform the House that steps
are being taken to train all physical-
ly fit students at the collegiate stage
in the NCC and NCC Rifles. The
response from the States has been
very encouraging. As soon as the
Defence Ministry has found it possi-
ble to train the necessary personnel
for imparting this training and has
collected the necessary equipment,
the NCC would be made compulsory
in colleges, At the school stage, as
the House is already aware, we are
promoting the National Discipline
Scheme. 1 am glad that most of the
Members have welcomed the good
features of the scheme. We propose
to open new centres at various places.
Two centres for this training have al=
ready been opened, one at Meerut and
the other at Panchkula in Punjab.
More are expected to be opened short-
ly. We hope to cover all the school
population under this programme of
the National Discipline Scheme, It
is a very massive programme reori-
enting nearly 15000 physical educa-
tion teachers and training 3,200 dis-
cipline scheme instructors to acquaint
them with the integrated syllabua.
Besides that, 6450 fresh instructors
will be trained and made available to
States.

The National Council of Educational
Resecarch has also recommended to the
States to set up a school defence corps
programme which along with study
gives emphasis to productivity. 1
need not go into the details of this
because we have sent these pamphlets
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which the Council has put out to all
members. They will find it is there.

All the other agencies which are
working with the Ministry like the
Central Social Welfare Board were
geared to serve the needs of defence.
During the emergency, they did a lot
of good work for the jawans, to help
their families, to prepare necessary
garments ete, for them. This is a
brief account of some of the new
schemes or new directions in which
we propose to mowve next year,

There are some points which 1
would like to answer. One is regard-
ing Banaras Hindu University. Shri
Kishen Pattnayak referred to it. He
asked if the autonomy of the Univer-
sity is poing to be restored. The Uni-
versity is an autonomous body. It is
true that the Executive Council is a
nom:nated body. The House will
remcember that I introduced a Bill in
the last session, but because it could
not be disposed of, the Bill had to be
held back. I should have introduced
the Bill earlier, but 1 was advised by
the University Grants Commission to
wait for the Model Legislation Com-
mittee’s report so that we could in-
corporate any suggestions they make,
so that both for Aligarh and Banaras
we could have model legislation which
could be adopted by other States as
well. It is for that reason that I have
held it back.

Prof. Hiren Mukerjee spoke about
affairs in Vishva Bharati in Sriniketan.
I am sorry that the University has
been facing some difficulty in the last
few days. But I hope Prof. Muker-
jee would condemn the misbehaviour
of the students and the various things
which they did at Sriniketan. The
Vice-Chancellor had to take very
drastic action. I think he was ftully
justified in taking action he did against
those who misbehaved. ‘That the
students at Sriniketan should have
misbehaved is incredible and incon-
ceivable, T would not like to enume-
rate the various things they did. But
it is a disgraceful story.
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There was some discussion as to
whether education should be a con-
current subject or a State subject.
During recent years, there has been
some discussion on this matter. The
National Integration Conference at
its meeting in September|October
1961 recommended that education
should be a concurrent subject.
Strong views were expressed on that
subject. I do not know whether Prof.,
Mukerjee was there. Since then this
subject has come up in one form ar
another, At the last meeting of the
Consultative Committee, a majority
of members expresscd very strong
views and felt that the Central Gov-
ernment should exercise greater res-
ponsibility in the field of education.
As far as the Central Government are
concerned, personally I think we have,
in the field of education—specially
after the judgment of the Supreme
Court—sufficient power, and if the
Central Government have funds at
their disposal, they can exercise that
responsibility effectively. Probably
there may not be any need for any
change in the Constitution. At pre-
sent, we are finding that the State
Governments are fully co-operating
and collaborating in education., The
only difficulty is with regard to funds.
Neither the States nor the Centre
have adequate funds. Provided we
can get more funds, I have no doubt
in my mind that State Governments
will show fuller collaboration. I have
not found a single example where
State Government have complained—
though there are some wise people
who continue to say that the Central
Government are encroaching on the
rights of State Governments—that
we are encroaching on their rights.
In fact, the State Governments have
welcomed all the work that has been
done by the Ministry in the past.
Since the Consultative Committee felt
strongly about this matter, we ap-~
pointed a committee under the chair-
manship of Shri P. N. Sapru to go into
this question, to suggest if anything
has to be done in this matter.

Shri Mukerjee also raised the ques=
tion with regard to national archives

.
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Himself being a historian and a pro-
fessor of history, naturally he is in-
terested in archives. We appointed
a committee. It has taken some time
becaus: we had to consult various
agencies—the State Governments, the
Members of the Indian Historical Re-
cords Commission, and the wvarious
Ministries here. We have now re-
ceived the opinions of the Govern-
ments, and we are drafting a Bill
which I hope to introduce soon. If
there is delay, it is because of the
emergency, as soon as this Bill is
passed, the archives will be flooded
with a large number of records, and
we have no place to keep those re-
cords. So, we should have some build-
ing where we can keep them. That
is the only difficulty that is stand-
ing in the way. 1 hope to introduce
the Bill in the near future.

I think I have covered all the
points which were raised during the
course of the debate. If any points
have been left out, it is not because
they are in any way less important,
but I think my time is over.

1 am extremely grateful to all the
hon. Members who have apreciated
the humble work which the Ministry
has done, and I should like to thank
them once again.
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Doeg any hon. Member want any cut
motion to be put separately? No.

Now I put all the cut motions e
the House, "
The cut motions were put and
negatived.
Mr. Deputy-Speaker: The questioa
is:
“That the respective sums no#
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President,
to complete the sums necessary %o
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defray the ocharges that will come
in course of payment during the
year ending the 31st day of March,
1964, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 14, 15, 16 and 117 relating to
the Ministry of Education.”

The motion was adopted.

[The motions of Demands for Grants
which were adopted by the Lok
Sabha gre reproduced below—Ed.]

Demanp No, 14—MINISTRY OF
EpUCATION

“That a sum not exceeding
Rs. 40,41,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31lst day of March, 1964, in
respect of ‘Ministry of Education".”

Demanp No. 15—EpucAaTtion

“That a sum not exceeding
Rs. 15,44,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31lst day of March, 1964, in
respect of ‘Education’.”

Demanp No. 16—OTeER REVENUE Ex-
PENDITURE OF THE MINISTRY OF
EpucaTion

“That a sum not eXxceeding
Rs. 2,26,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Other Revenue Ex-
penditure of the Ministry of Edu-
cation’.”

Dmaanp No. 117—CaprraL OUTLAY OF

e MinsTRY or EDUCATION

“That a sum not exceeding
Rs 149,000 be granted to fthe
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President to complete the sum
nece, a7y ww defray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1964, in
respect of “Capital Outlay of the

Ministry of Education’.

MINISTRY OF SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
ing on Demand Nos. 81 to 87 and 137
relating to the Ministry of Scientifie
Research and Cultural Affairs for
which three hours have been allotted

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indi-
cating which of the cut motions they
would like to move.

1 would request hon. Members to
confine themselves to ten minutes
each,

Demanp No. 81—MINISTRY OF SCIENTI-
F1c RESEARCH AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion mov-
ed:;

“That a sum not exceeding
Rs. 3427000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Scientific
Research gnd Cultural Affairs’.”

DemAND No. B2—ARCRABOLOGY

Mr. Deputy-Speaker: Motion mov-
ed: )

“That a sum not exceeding
Rs. 1,01,66,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1884, in
respect of ‘Archaeclogy’.”



